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qEF TREgH i ST A

e faeett, 10 TS, 2026

T3, 3746(3T).— Fea [T TLATE, T TSHE AT HTH 1956 (1956 1 48) (58 =7H =76 72T
I ATATAAH FgT AT 8) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId gU, g THTLTT T ST
& TET o TSTeATT T57 % TeraHe ol § NH162E % . #1.. 0.00 . .41, 47.000 7. f%.#. 72.800
a.f.47.. 94.300 TF F - F AT (ATSHLV/T5E oMoy Algd 2-AA/4-A7 FHT TATET AT(R), FALEA,

T 3T TATAT & Ao TSI o (o7 ag S TuTera g oreer |@fer v Ji=r srqg=r § & 1 g,
T I T SIS e o AT ST ol AT ol T g |

Fre AT =t ST 3% G ° Baas g, S Afaf=aw &t gy 37 it IT-am7 (1) F eI qarh
TSI o o0 UHT IF o ITANET 92 TSI H TH ATSEEAT & TR il AT 8 ShHE & 6 Fia< st
JTTT T T T |

Tt e ST I=T FeTw ATTAFHTL, ST TS IUH i foriad &9 H T ol ST ST 3qH IHeh AT
srfersRtara T STTUT 3T Feqw WTTArsRTeY, stratrshal &1 sFmra =9 7 a7 fFft e Tea gy g4 s &1
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FHT T ST UHT A=At it gars & TATq a°T U 3T ST F & TATq, A FIS g1, o qea9
STTEraRT<Y SMaeT S THA, AT FIT T T STTIAT T ST Y THAT AT TATATT FHT T |

I SAferfea it e 3 it IT-4TRT (2) F 7ef werw wrfersTe grer Rt A e of straer sifaw

T |

TH ATAGAAT 6 AT AT ATAT A 6 TG AL AT A1 FLH TEHEN % I FATAT | 3T
2 oY 39 RRaas =feat g [Adveror foha ST aaar 2 |

ATLAT

TTSTEATH IS % TroraHe forer § NH162E & 3. /.. 0.00 7. .71, 47.000 7. .1}, 72.800 &.f%.1f..

94.300 TF AT T AT ATAT HEAAT TRd AT HL=AT Aigd A F7 "@ferg fEawor |

TS T ATH: TSI Srer & 91 TeEEE

EALED ER MRS A FT &R | g v | T w e I FT AR

e (ST =) (FF)

1 2 3 4 5 6

ATAH HT ATH: TEIANE / TEHIX
UEEIK IS
1 6560 BEil THT 2 0.0093 (ZF7T ) 0.0093
T T ATH: FAATST
2 5802/289 EL EIEIID] 0.0648 (FFaT) 0.0648
3 6573/278 BEil THd 3 0.0108 (z%7¥ ) 0.0108
4 6574/278 REL THhT 3 0.0162 (FFa¥) 0.0162
UEEIKICHECIC
5 1214/1 EL j:_; 0.054 (FFa7) 0.054
UEKEIK IEHCIEE]
6 1007 [GEl ardT.2 0.162 (F%a7 ) 0.162
7 1008 BEil _f"ﬁ'z = 0.1134 (Z%7¥) 0.1134
8 1203 GEL T 2 0.0216 (FFa7) 0.0216
AT T ATH: TG
T T ATH: HIT9T
9 1856/1089 IREL EEES 0.0749 (Z%7¥) 0.0749




[T &% 3(ii)]

HILT T TSIA . AHTYTL

10 1866/1016 IGEl FIAT 3 0.1512 (%7 ) 0.1512
11 1873/1098 IEEL ST 3 0.0153 (FF=a¥) 0.0153
12 1912/987 IEEL T 3 0.4626 (3%47 ) 0.4626
13 1934/1051 IREL T 3 0.1243 (F%47) 0.1243
14 223 RELI ST 1 0.005 (ZFI¥) 0.005
15 973 IEEL ATAT, A 0.018 (ZFa¥) 0.018
WEETEIE HECE i EE

16 222 AERTET GEET 0.076 (3%a7) 0.076
17 2483/482 BEL e 0.0745 (ZFa¥) 0.0745

BT

18 2491/1014 AT ?;WW 0.212 (3%47) 0.212
19 2492/943 IGEl EEE 0.7588 (F#77 ) 0.7588
20 2498/944 IREL EES] 0.2529 (3%47 ) 0.2529
21 2499/944 EEL EEES 0.2529 (FF47 ) 0.2529
22 2500/944 IREL EES] 0.2529 (3%47 ) 0.2529
23 2501/944 IREL EES] 0.5059 (3%47 ) 0.5059
24 2502/943 IEEL EES 1.2646 (ZFAT) 1.2646
25 2577/943 IREL EES] 0.3794 (Z%47 ) 0.3794
26 2578/943 IGEl EEE 0.5059 (%37 ) 0.5059
27 2579/943 IREL EES] 0.3794 (Z%47 ) 0.3794
28 2607/434 AR EIEIC) 0.0632 (FFa¥) 0.0632
29 2702/482 BEL raTar 0.0126 (377 ) 0.0126
30 2748/346 [GEl ESES 0.0111 (3T ) 0.0111
31 2817/913 GEL EEE 0.1245 (F%77 ) 0.1245
32 2822/914 IBEL Tl 1 0.0621 (F%47 ) 0.0621
33 3001/584 IEEL fre 0.2403 (FFa¥) 0.2403
34 3058/602 TR REET 0.006 (FFI¥) 0.006
35 3077/594 AT GEET 0.0379 (FFa¥) 0.0379
36 3099/462 IEEL T 0.0626 (3F47 ) 0.0626
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37 3100/2483 TSI TS 0.1 (ZFAX) 0.1
38 3140/595 GEET 0.038 (ZFa¥) 0.038
39 3141/597 GEED 0.0253 (3%47 ) 0.0253
40 347 AraTET 0.0249 (%77 ) 0.0249
41 348 EES 0.0291 (FFI¥) 0.0291
42 349 ;:ﬁ o 0.008 (%77 ) 0.008
43 351 TSl 3TH 0.0089 (FF4¥ ) 0.0089
AT, AT
44 352 ST, ST 0.0301 (FF=a¥) 0.0301
Siskil
45 353 EES] 0.0002 (3%47 ) 0.0002
46 354 EEES 0.0056 (FFI¥ ) 0.0056
47 355 T I, 0.0162 (FFT¥) 0.0162
ST 3H
48 356 AT 0.0066 (FF¥ ) 0.0066
49 357 EEE 0.0126 (37 ) 0.0126
50 358 EES] 0.0067 (3%47 ) 0.0067
51 361 EEES 0.0303 (FFT¥) 0.0303
52 434 EIRSEIFS 0.2328 (F4¥) 0.2328
53 439 FLIAT 2 0.0101 (BT ) 0.0101
54 447 CE 0.0894 (FF=a¥ ) 0.0894
55 455 ;T_;'T' i 0.0007 (F#F=a¥) 0.0007
56 456 j;;? , 0.0067 (FFT¥) 0.0067
57 462 EEES 0.0793 (FF=a¥) 0.0793
58 579 EEF] 0.0093 (FFI¥) 0.0093
59 587 RIS 0.0281 (3%77) 0.0281
60 588 T 0.0151 (ZF¥) 0.0151
61 593 EES] 0.0219 (FF=a¥) 0.0219
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HILT T TSIA . AHTYTL

62 594 ST 2 0.0022 (%77 ) 0.0022
63 595 ?@ 1, 0.016 (FFa¥) 0.016
64 596 GEED 0.0126 (3%47) 0.0126
65 597 EES] 0.0066 (FFa¥ ) 0.0066
66 660 qETET 0.0033 (FFa¥) 0.0033
67 931 7. 9= 0.8945 (ZFa¥ ) 0.8945
68 943 T 3 0.1897 (FFa¥) 0.1897
T T ATH: A=At ST

69 125 e 0.9105 (FFa¥ ) 0.9105
70 127 EES] 0.3794 (3%47 ) 0.3794
71 1465/130 T 1 0.363625 (T ) 0.2909
72 1629/356 GER 0.1454 (Z%47 ) 0.1454
T T ATH: e

73 3185/2555 ELEL 0.0345 (%77 ) 0.0345
T T ATH: AT

74 1663/536 ;‘? o 0.008 (FFI¥ ) 0.008
75 1726/63 GECIES 0.012 (3%47) 0.012
76 1731/63 7. 0.0176 (FFT¥) 0.0176
UEEIK I HE S RO

77 5016/4881 AETET 0.0495 (FFa¥) 0.0495
78 5017/4881 EES 0.0094 (FFI¥) 0.0094
TS T ATH: GHAT

79 4457/1839 ELS 0.0408 (FFI¥ ) 0.0408
80 4860/3564 ArETET 0.0156 (FF=a¥) 0.0156
81 4952/1614 ELS 0.024 (Z%47 ) 0.024
82 5124/1831 EIEL 0.018 (FFa¥) 0.018
T T AT XETHRAT it &t

83 2271/486 ESE 0.091 (F%47) 0.091
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UEEIEIEACIER ||
84 2274/623 IGEl o foae 0.0442 (3%77 ) 0.0442
Total 10.8905

[%‘r.%’r. 12037/78/2015/PS-4/RJ/3A]
g IfiET, fAgers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3746(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH162E in the
stretch of land from Km. 0.00 to Km. 47.000 & km. 72.800 to km. 94.300 in the district of RAJSAMAND in the state
of RAJASTHAN, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ADM in writing and shall set out the
grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person or
by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH162E in the stretch of land from Km.
0.00 to Km. 47.000 to & km. 72.800 to km. 94.300 in the district of RAJSAMAND in the state of RAJASTHAN

[State: RAJASTHAN ||District: RAJSAMAND |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L 1 | 2 L3 | . | 5 | 6

|
|Taluk: Kumbhalgarh / Gadhbor |
|Village: Majhera |

l1 |l6560 ||Private l[HAKAT 2 || 0.0093 (Hectare )| 0.0093]
|Village: Kelwada |
2 ||5802/289 ||Private ||[Residential | 0.0648 (Hectare )| 0.0648)|
13 ||6573/278 ||Private |[HAKAT 3 || 0.0108 (Hectare )| 0.0108|
l4 |l6574/278 ||Private |[HAKAT 3 | 0.0162 (Hectare )|| 0.0162]
|Village: Duwas |
5 1214/1 Private EEQTD\INIED 0.054 (Hectare ) 0.054

|Village: Wavda |




[T &% 3(ii)]

HILT =T TSI AT

l6 1007 |[Private IDLP12 | 0.162 (Hectare )| 0.162|
17 1008 ||Private IDLPL2BID2 || 0.1134 (Hectare )| 0.1134]
B |[1203 ||Private |[HAKAT 2 | 0.0216 (Hectare )|| 0.0216|
|Taluk: Nathdwara |
|Village: Mogana |
[o |[1856/1089 |[Private [BANJAD [ 0.0749 (Hectare )| 0.0749)
[10 |[1866/1016 |[Private |[BARANI 3 [ 0.1512 (Hectare )| 0.1512]
11 ||1873/1098 ||Private IBARANI 3 || 0.0153 (Hectare )| 0.0153]
[12 [1912/987 |[Private |[BARANI 3 [ 0.4626 (Hectare )| 0.4626]
113 |[1934/1051 ||Private |[BARANI 3 || 0.1243 (Hectare )|| 0.1243]
14 223 ||Private IBARANI 1 | 0.005 (Hectare )| 0.005]
15 973 Private gilél.lliD 0.018 (Hectare ) 0.018
[Village: Upli Odan |
16 |[222 ||Government  ||ROAD | 0.076 (Hectare )|| 0.076|
17 2483/482 Private ESIIII/ILQEDRCI AL 0.0745 (Hectare ) 0.0745
18 2491/1014 Common E‘:{fgﬁ% ARK 0.212 (Hectare ) 0.212
19 |[2492/943 ||Private IBANJAD || 0.7588 (Hectare )|| 0.7588)]
120 |[2498/944 ||Private IBANJAD | 0.2529 (Hectare )|| 0.2529|
21 |2499/944 ||Private IBANJAD | 0.2529 (Hectare )| 0.2529]
[22 |[2500/944 ||Private IBANJAD | 0.2529 (Hectare )|| 0.2529]
123 |[2501/944 ||Private IBANJAD | 0.5059 (Hectare )|| 0.5059)|
124 |2502/943 ||Private IBANJAD || 1.2646 (Hectare )| 1.2646]
25 |[2577/943 ||Private IBANJAD | 0.3794 (Hectare )|| 0.3794]
126 |[2578/943 ||Private IBANJAD | 0.5059 (Hectare )|| 0.5059)|
127 12579/943 ||Private IBANJAD || 0.3794 (Hectare )|| 0.3794|
28 |[2607/434 ||Government  ||AWADI || 0.0632 (Hectare )|| 0.0632]
129 |[2702/482 ||Private |AABADI | 0.0126 (Hectare )|| 0.0126|
130 |[2748/346 ||Private IBANJAD || 0.0111 (Hectare )|| 0.0111]|
131 |[2817/913 ||Private IBANJAD | 0.1245 (Hectare )|| 0.1245]
132 |2822/914 |[Private ICHA 1 || 0.0621 (Hectare )| 0.0621]|
133 |[3001/584 ||Private |[BID | 0.2403 (Hectare )|| 0.2403]
34 |[3058/602 ||Government  |[ROAD | 0.006 (Hectare )| 0.006|
35 13077/594 |[Government _||ROAD I 0.0379 (Hectare )| 0.0379)]
136 |[3099/462 ||Private |[RASTA | 0.0626 (Hectare )|| 0.0626|
37 310012483 ||Private |PETROL PUMP || 0.1 (Hectare )| 0.1]
138 |3140/595 ||Government  ||ROAD | 0.038 (Hectare )| 0.038]
139 |[3141/597 ||Government  ||ROAD | 0.0253 (Hectare )|| 0.0253]
40 347 ||Private ||[Residential | 0.0249 (Hectare )| 0.0249)|
41 348 ||Private IBANJAD || 0.0291 (Hectare )| 0.0291]
42 349 Government ~ {|>RAIN MINING 0.008 (Hectare ) 0.008
43 351 ||Government  ||[CAHI UTTAM || 0.0089 (Hectare )| 0.0089)|
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Drain CAHI
44 352 Government UTTAM,JAW 0.0301 (Hectare ) 0.0301
UTTAM
l45 353 ||Private IBANJAD | 0.0002 (Hectare )|| 0.0002]
46 354 |[Private [BANJAD [ 0.0056 (Hectare )| 0.0056]
CAHI
47 355 Private UTTAM,JAW 0.0162 (Hectare ) 0.0162
UTTAM
[48 356 |[Private [AA.CHA [ 0.0066 (Hectare )| 0.0066]
149 357 ||Private |[BANJAD || 0.0126 (Hectare )|| 0.0126|
50 358 ||Private IBANJAD || 0.0067 (Hectare )|| 0.0067|
51 361 ||Private |[BANJAD | 0.0303 (Hectare )| 0.0303]
52 |l434 ||Government  ||[CHARNOT || 0.2328 (Hectare )|| 0.2328)
53 [l439 ||Private IBARANI 2 | 0.0101 (Hectare )|| 0.0101]
54 |l447 ||Private IBANJAD || 0.0894 (Hectare )|| 0.0894]
55 455 Private QQE?A'MINING 0.0007 (Hectare ) 0.0007
BID.MINING
56 456 Private AREA, BARANI- 0.0067 (Hectare ) 0.0067
1
|57 |l462 ||Private IBANJAD | 0.0793 (Hectare )|| 0.0793]
|58 579 ||Private IBANJAD || 0.0093 (Hectare )|| 0.0093)|
59 |ls87 ||Government  |[M.BID || 0.0281 (Hectare )|| 0.0281]
60 |I588 ||Government  ||ROAD || 0.0151 (Hectare )|| 0.0151|
l61 593 ||Private IBANJAD || 0.0219 (Hectare )|| 0.0219)|
l62 |[594 ||Private iAW 11 | 0.0022 (Hectare )| 0.0022]
63 |95 ||Private ICHALJAAT || 0.016 (Hectare )|| 0.016|
|64 ||596 ||Government  |[ROAD || 0.0126 (Hectare )|| 0.0126|
l65 |[597 ||Private IBANJAD | 0.0066 (Hectare )|| 0.0066|
l66 |l660 ||Private ||[Residential || 0.0033 (Hectare )|| 0.0033]
l67 l|931 ||Private IM.BID BANJAD ||  0.8945 (Hectare )| 0.8945|
l68 |l943 ||Government  ||[BARANI 111 || 0.1897 (Hectare )|| 0.1897]
[Village: Nichali Odan |
69 |[125 ||Private |IBID | 0.9105 (Hectare )|| 0.9105]
[70 127 |[Private |[BANJAD [ 0.3794 (Hectare )| 0.3794]
171 ||1465/130 ||Private INAHARI 1 | 0.363625 (Killa )| 0.2909|
[72 |[1629/356 ||Private [NAHART | 0.1454 (Hectare )|| 0.1454]
|Village: Tantol |
173 |3185/2555 |[Private |IKHADI || 0.0345 (Hectare )| 0.0345|
|Village: Sarsunia |
74 1663/536 Private E;IDAHI UTTAM. 0.008 (Hectare ) 0.008
175 |[1726/63 ||Private IM.BID | 0.012 (Hectare )| 0.012]
76 [[1731/63 ||Private |M.BID | 0.0176 (Hectare )| 0.0176|
|Village: Gurjargarh |
[77 ||5016/4881 |[Private ||[Residential || 0.0495 (Hectare )|| 0.0495|
78 ||5017/4881 |[Private IBANJAD || 0.0094 (Hectare )|| 0.0094|




[ATT [I—ave 3(ii)] ST T TSI © STETET 9
|Village: Khamnor |
179 |l4457/1839 ||Private IBEED || 0.0408 (Hectare )|| 0.0408)|
80 |[4860/3564 ||Private |[Residential || 0.0156 (Hectare )|| 0.0156|
[s1 4952/1614 |[Private |[BID [ 0.024 (Hectare )| 0.024]
82 ||5124/1831 ||Private |[KHADI | 0.018 (Hectare )| 0.018]
|Village: Rebariyon Ki Dhani |
[83 [2271/486 |[Private [BANJAD [ 0.091 (Hectare )| 0.091]
|Village: Balicha |
[84 2274623 |[Private IDIGAR PIWAL ][ 0.0442 (Hectare )| 0.0442]
| Total|| 10.8905|

[F.No. 12037/78/2015/PS-4/RJ/3A]
SHAIKH AMINKHAN, Director
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